WEELKY STATEMNT FOR DESPATCH OF ORDER o
EXCISE APPEAL BRANCH L]
CESTAT, NEW DELHI-110066 |
FROM 11.12.2017 To 15.12.2017 IR
SINO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
L MBERS
FINAL ORDER
1. E/51662/2017 FO/57474/2017 06/11/2017 11/12/2017
2. E/52123/2015 FO/57580/2017 06/11/2017 11/12/2017 1
3-4. | E/51580/2014 & FO/57581-57582/2017 | 06/11/2017 11/12/2017 T
E/52031/2014 |
5-7. | E/1355/2011 & FO/57583-57585/2017 | 06/11/2017 1171272017 I{
E/50941/2015 & .
E/51420/2015 b
8. E/54215/2015 FO/57599/2017 06/11/2017 /122617 17
9. E/52579/2016 FO/57601/2017 06/11/2017 /122007
10-11. | E/54432/2014 & FO/57603-57604/2017 | 06/11/2017 [1/12/2017 .
E/54739/2014
12. E/53043/2014 FO/57631/2017 06/11/2017 11/12/2017 0
3. E/52346/2016 FO/57632/2017 06/11/2017 117122017 '
14-19. | E/52376,52381- FO/57633-57638/2017 | 06/11/2017 1171272017 L
82,52537,52567- o
52568/2016
20. E/54358/2015 FO/57639/2017 06/11/2017 1122017 T
21. E/51046/2015 FO/57640/2017 06/11/2017 11/12/2017 1
22-23. | E/54289/2015 & FO/57641-57642/2017 | 06/11/2017 11/12/2017 o
E/52700/2016 T
24-25. | E/52064/2015 in FO/57643-57644/2017 | 06/11/2017 1171272017 B
E/CO/51818/2015 & o
E/52190/2015 I
26-27. | E/56732/2013 & FO/57645-57646/2017 | 06/11/2017 L/12/2007 .
E/51249/2014 |
28-51. | E/50079-80, FO/57605-57628/2017 | 07/11/2017 14/1272017 1
50090,50104- L
50105,50109,50126,501 -
34,50144,50158,50202, P
50206,50208,50237- P
38,50259,50286,50290- .
92,50319,50347,50363, P
L 50549/2017 L
[ 52. E/52164/2014 FO/57653/2017 07/11/2017 14/12/2017 [
Lss. E/51769/2014 FO/57654/2017 07/11/2017 14/12/2017 S
54. E/50216/2017 FO/57657/2017 07/11/2017 L 14122017 o
| 55, E/52474/2016 FO/57667/2017 07/11/2017 1471272017 an
| 56-57. | E/52506 & 52510/2016 | FO/57670-5767173017 07/11/2017 Cddh2nee T
58-59. | E/274/2010, FO/57672-57673/2017 | 07/11/2017 112207 T
E/2142/2012 WITH ;o
E/M/50589/2017 »
60. E/52315/2016 FO/57678/2017 08/11/2017 14122017 T
61-63. | E/54286/2015 & FO/57692-57694/2017 | 08/11/2017 4n22017 T
E/54336-54337/2015 Lo
| 64. E/50210/2017 FO/57695/2017 08/11/2017 [ 147122017 T



Lis. E/54000/2014 __| FO/57696/2017 | 08/11/2017 L14122017 T
66. E/50747/2015 FO/57697/2017 | 08/11/2017 14122017
| 67. E/52313/2015 FO/57705/2017 | 08/11/2017 14122017 T
68. E/CROSS/50738/2016 [ FO/57706/2017 08/11/2017 4122017 T
IN E/50229/2016 a i
69. E/52713/2015 FO/57707/2017 | 08/11/2017 147122007 T
70. E/50231/2016 FO/57708/2017 | 08/11/2017 14/12/2017 N
71, E/52884/2016 FO/57709/2017 | 08/11/2017 | 14/12/2017 i
72-75. ||E/50211-50212/2016 & FO/57710-57713/2017 { 08/11/2017 } 1471272017 ; 7
E/50225-50226/2016 R ]
76-71. |\E/53210/2015 & FO/57714-57715/2017 { 08/11/2017 T 14/12/2017 ! ‘
E/50148/2016 - N S
78. E/50264/2017 FO/57716/2017 08/11/2017 T 14/12/2017 +_];
79. E/50202/2016 FO/57717/2017 08/11/2017 | 1471272017 o
80. E/52906/2016 FO/57718/2017 08/11/2017 14/12/2017 ‘H
ﬁj ____________ N
—————— e ;_L_.J
i r
| .
Asstt. Registrar ! F]”\
Excise Branch-DB | |
e I R R
Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RT]
application movers may upload these orders from there for their use.




